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port (Hindi and English versions) of
‘the Court of Inquiry on the accident
which occurred on the 18th Septem.
ber, 1076 at the Central Saunda Col-
lery. [Placed in Library. See No.
LT-4268/79].

NOTIFICATIONS UNDER Magjor PomT

Trusts Acrt, 1983 MERCHANT SHIPPING

Acr, 1958, REVIEWS OY AND ANNUAL

Reporrs OF INDIAN Roap CONSTRUC-

TioN ComrroraTION Ltp., NeEw Dewur

ror 1977-T8 anp CocHIN SHIPYARD LD,
Cocumn For 1977-78

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT
(SHRI CHAND RAM): I beg to lay
on the Table:—

(1) A copy each of the following
Notifications (Hindi and English
‘versions) under sub-section (3) of
-section 122 of the Major Port Trusts
Act, 1963;—

(i) The Tuticorin Port Trust
(Procedure at Board Meeting)
Rules, 1879, published in Noti-
fication No. G.SR. 94 (E) in
Gazette of India dated the 1st
Mareh, 1979,

(i) The Board of Trustees of
the Port of Tuticorin (Payment
of Fees and Allowances to Trus-
tees) Rules, 1079, published in
Notification No, GS.R, 85 (E) in
‘Gazette of India dated the 1Ist
March, 1979,

[Placed in Library. See No. LT-

4270/78]1.

(2) A copy each of the follow-
ing Notifications (Hindi and Eng-
lish versions) under sub-section
(3) of section 458 of the Merchant
Shipping Act, 1958:— '

(1) The Merchant Shipping
(Examination of Engineers in the
. Merchant . ‘Navy) Amendment
Rules, 1079, published in Noti-
fication No, G.S.R. 385 in Gazette
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of India dated the 10th Mar:h.
1979.
(ii) The Merchant Shipping

(Registration of sailing Vessels)
Amendment Rules, 1870, publish.
ed in Notification No, G.S.R. 388
in Gazette of India dated the 10th
March, 1978.

[Placed in Library. See No. LT-
4271/79].

(3) A copy each of the following
papers (Hindi and English versions)
under sub-section (1) of section
619A of the Companies Act, 1956:—

(a) (i) Review by the Govern-
ment on the working of the In-
dian Road Construction Corpora.
tion Limited, New Delhi, for the
year 1977-78.

(ii) Annual Report of the In-
dian Road Constructioa Corpara-
tion Limited, New Delhi, for the
year 1977-78 along with the Audi.
ted Accounts and the comments
of the Comptroller and Auditor
General thereon.

[Placed in Library, See No. LT-
4272/19).

(b) (i) Review by the Qov-
ernment on the working of the
Cochin Shipyard Limited, Cocl:l.l.n,
for the year 1977-78,

(i) Annual Report of the
Cochin Shipyard Limited, Cochin,
for the year 1877.78 along with
the Audited Accounts and the

comments of the Comptroller and
Auditor General thereon.

[Placed in Library. See No. L'l’-.
4273/79].

REVIEW oN AND ANNUAL REPORT oF

Onissa Roar TransporRT COMPANY

Lrp., BERHAMPUR (GaANJAM) FOoR 1975-

76 anp DIReCToRr's REPORT THEREON

AND A STATEMENT FOR DELAY IN LAYING
THE PAPERS

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS



